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n.07! HRs. 
DEMANDS l"OR SUPPLFMENTARY 

GRANTS (HARYANA). 1967-68 
THE MINISTER OF FINANCE (SHRI 

MORARJI DESAI): I beg to present a 
statement showing Supplementary Dc-
mands for Grants in respect ot' State of 
Haryana for 1967-68. 
13.07 HIs. 
Thl! Lok Sahha adjourned jor Lunch till 

FOllrltl!lI of the Clock 

The Lok SabhD re-tUsemb1cd afler LUllcl! 
al Fourleen of th/! Clock 

[Mil. 0EP1rrY SPI!AXl!Il ill the Chair]. 
HARYANA BUDGET, 1968-69 

MR. DEPUTY -SP~AKER: The hon. 
Deputy Prime Mi:tister. 

THE DEPUTY PRIME MINISTE.R 
AND MINISTER OF FINANCE (SHRI 
MORARJI DE!>Al): Sir, the House is 
well aware that the President has, by his 
Proc:lematioo of the 2ht November 1967. 
assumed to himself the functions of the 
Government of Haryana. The powers of 
the State Legislature are accordingly exer-
cisable by Parliameut until the State Legis-
lature is constituted after the elections 
in the State. It has therefore become 
necessary to submit the Budget of the 
State Government for the ycur 1968-69 
to Parliament in order to obtain a Vote 
on Ac:count for meeting tbe expenditure 
of the State Government during the period 
April to July 1968. 

2. Ha~iog regard to tbe somewhat limi-
ted obieI:t of the presentation of the State 

Budget to Parliament, I shall not take 
the time of the House in going over the 
details of the various developmental or 
other activities in the State. However, a 
brief reference to the progress in the field 
of agriculture may not be out of place. 
Special attention was given to the exten-
sion of irrigation and energi~ation of tube-
wells and it is expected tbat in addition 
to the 20,000 tuhewells connections at the 
end of 1966-67. another 7.000 tubowells 
will have been energised during the current 
year, the target for next year being 10,000 
tubewells. At present an area of '33 lath 
acres, that is over 38 per cent of the 
cultivated area., is covered by irrigation. 
the coverage under minor irrigaion being 
about 6 lakh ,lcre~; and a further It I"kh 
acres will be hrought under irrigation 
next year. The consumption of fertiliser 
has increased from 55,000 tonnes Ie 1.75 
lakh tonnes this year and tbis is expected 
to ~o up to 3 lakh tonnes next year. Al1I'icul-
tural finance in~titutions like the Land 
Mortgage Bank and the Agr()-Industries 
Corporation, have also been strengthened 
during the year for meeting in a larger 
measure the medium and long term re-
quirements of agricultural credit in the 
State. The House will be glad to know 
that a bumper rabi crop is anticipated in 
the State this year. 

3. Before explaining tbe Budget Esti-
mates for next year, I sball briefly indicate 
the budgetary position in respect of the 
current year. The Revenue receipts W. 
year are now estimated at Rs. 62.17 crores 
as against Rs. 57 • 89 crores J)rovided 
for in tbe Budget presented to the 
State Legislature. The impr(\vement 
of Rs. 4.28 crores mainly due to better 
realisations, including recovery of arrears 
under sales tax, excise duties and State'. 
share of income-tax and certain measures 
of additional resource mobilisation under-
take':l by the State Government, eJ:.. in 
the matter of ~chool fees, property tax and 
entertainment tax rates and recovery or 
arrears in respect of betterment levy. 

4. The expenditure met from Revenue 
is now placed at Rs. 57.39 erores as 
against Rs. 59.41 crores estimated at the 
Budget stage. This reduction of Rs. 2.02 
crores is in t:1e main due to the vari~ 
ecooomy measures undertaken by tbe 
State Government durilll the year, both in 
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DOll-Plan and Plan eXJ)I;nditure, necessita-
ted by the fac..t that the orilinal Budget 
presented to the State Legislature had left 
an, uncovered gap of Rs_ 5.93 crores. As 
rCl'4rds Capital expenditure, the Revised 
Estimate is only marginally! higher than 
the Budget Estimate but this is the net 
result of llU'BCr contribution towards the 
various agricultural finance institutions, 
mostly counter-balanced by lesser outlay 
on other schemes and larger sale proceeds 
of land. On tile basis of t~ variations 
ju~t mentioned and other., the' current 
year's budgetary operations as le!lected 
in the Revised Estimates show an overall 
deficit of Rs. IS lakbs. i.('. Rs. 5.78 crores 
less than estimated at the Budget stage. 

S. Next year's Revenue receipts are esti. 
mated at Rs. 67.99 crore' ru: against Rs. 
62.17 crores in the current )ear. The increase 
of Rs. 5.M2 crores is spread over a num-
ber of heads, the more important items 
being receipts from social ,'ervices-mainly 
State agricultural farms. Rs. 1.71 erores; 
interest receipts, Rs. 1.32 crores; sales tax. 
Rs. 1.09 crores; State's share of Union 
·excise duties, Rs. 67 lakhs and Toad trans-
post services Rs. 57 la\';hs. 

6. Next year's expenditure met from 
Revenue is placed at Rs. 66.35 crores as 
against Rs. 57.39 crorcs this year. Of 
the increa.<!e of Rs. 8.96 crore<;, Rs. 2.21 
crores are accounted for bv Plan expendi-
ture on Revenue account, the major items 
of increase being education. medical and 
public ;lealth services. On the non-Plan 
side, the increase is mainly accounted for 
by larger provisions for, interest and sink-
ing fund cha!)es, expenses on State agri-
cultural farms, full year's effect of the 
enhancement of the rates of dearness 
allowance of Gcwernmcnt employees and 
revision of pay scales of school teachers 
made this year. In the DCt. tbe Revenue 
account shows a surpJ us of Rs. 1. 64 croreg 
as against Rs. 4.78 crores in the current 
year. 

7. Next year's Budget provideg tor a 
net market borrowing of Rs. 2.51 crores 
and loan assistance from the Centre for 
various purposes, both Plan and non-Plan, 
of Rs. 17.37 crores. A larger credit to the 
extent of Rs. 2.69 cr~ has also been 
assumed on account of ftle of developed 
land in various colonies in the Sta4e. The 
provision for Plan expenditure, oLler than 

on Revenue account, IS placed at Rs. 6.13 
crores for direct Capital expenditure and 
Rs. 8.45 crores for disbursement of loan •. 
This is somewhat Jells than in the current 
year due mainly to lesser proVISIon for 
agricultural finance institutions which have 
been strengthened this yelU and other 
capital schemes and is based on the appro-
ved Plan outlay for the current year. 
Even then there will be a deficit on 
Capital account of Rs. 1.62 crores, which 
however. will he wllolly covered by the 
surplus on Revenue account of Rs. 1.64 
crOft's. 

8. Next year's Budget includes in the 
aggregate a Plan provision of Rs. 26.32 
crores, both on Revenue and Capita J 
accounts. and State Plan and Centrally 
sponsored schemes. as against Rs. 28.03 
crores this year. The Plan outlay pro. 
poSed for next year includes Rs. 2.50 
crores to be met by the State Electricity 
Board out of irs own resources and will 
be financed· to the extent of Rs. 16.42 
erores, both for State Plan and Centrally 
sponsored scheme" by Central a!lSistancc. 
Next year's oullays have been ,Iriclly deter· 
mined with reference to the availability 
of re"'urces, including the Central assIS-
tance already indicated, and though the 
tolai Plan provision is smaller than in t;lis 
year, care has been taken to see that esllCD-
tial priority pro~rammes like irri~ation and 
power projects and agricultural schemes 
are duly provided for. I may also men-
Hon that, though the provision for loans 
by the State ID agricullurist~ is less, it i. 
expected that the total availability of cNdit. 
including the credit from 81!1'icultural 
fmance institutions like the co-operative 
,oci.ties and the Agro-Industries Corpora-
tion, will not be less next year than in 
the current year. For this, the Agricultural 
Re-finance Corporation will a1!1O be mak-
ing u. significant contribution througll the 
Land Mortgage Bank. In conclusion, I 
should add that though the budgeted out-
lays on the developmental programmes 
have had to be re!ltricted to the resources 
in sight at present, it would be open to 
the new Government, that will be formed 
in the State after the election.. to consi-
der the question of augmenting the Plan 
ouUays, if necessary, after ensurinl! that 
adequate re&OW'ces arc mobilised for meet-
ing the Udltional expenditure. 


